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various obstacles and difficulties that have
arisen in the economic growth of the country
and other aspects, for instance, education, and
this is a very welcome development because |
think unless we all agree on these basic fac-
tors, it will be very difficult to really use the
instrument of education for population
control in an effective way which is what we
want to do and I shall explain and elaborate
as to how exactly we want to deal with it in
terms of the curriculum and in terms of
administrative linkages that we are trying to
establish between education on the one hand,
and health and family welfare department, on
the other. 1 will go into all these things on the
next clay. But the basic point is well taken.

Shrimati Pratibhaji, I think, mentioned a
certain figure, near about a thousand crores,
which this country will reach by the year
2000. Let us hope we can reduce that figure.
But whatever we do, the figure is going to be
very high and the figure is going to be about
900 crores as far as I can see and I will
mention only one point here and that is. Sir,
that there was a time when some people
argued against the family planning and
mentioned China as an example, where
family planning was not followed. I have
followed the course of events in China fairly
closely and I know that years ago they
changed their policy and they went over to
family planning and, in fact, they adopted the
slogan, more or less, with a slight change,
which Hukmdeoji mentioned namely, one-
child family norm; that is 5.00 P.M. the norm
they have adopted in China. So. China has
changed its policy because of pressure of
population and we are the second largest
country, we have to follow suit: there is really
no choice.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): 1 think you can
continue your detailed intervention on the
9th of August when we will
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continue with this, and after that, the mover
of the Resolution will reply.

Now, hon. Minister of Finance wants to
lay .something.

PAPERS LAID ON THE TABLE—
conld.

Notification of the Ministry of Finance
(Department of Revenue)

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHAN POOJARI): Sir, with your
permission, I lay on the Table a copy (in
English and Hindi) of the Ministry of Finance
(Department of Revenue) Notification G.S.R.
No. 607 (E), dated the 26th July, 1985, issued
under rule 8(1) of the Central Excise Rules,
1944 exempting Lean Gas obtained from
natural gas from whole of the duty of excise
leviable thereon when intendeS for use as (i)
feedstock in the manufacture of fertilizers and
(i1) fuel for the generation of electrical energy
by specified electrical undertakings, together
with an explanatory memorandum thereon.
Placed in Library. See No. LT-1190/ 85].

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPORT-
ANCE

Near-breakdown of telephone system in
major cities due to rains—contd.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Now we come to
calling nt'ention. Shri Sukomal Sen,

SHRI SUKOMAL SEN: Mr. Vice-
Chairman, before lunch break I was referring
to import of foreign technology for our
telephone system. I have no objection as such
to import of foreign technology if it is
absolutely necessary. But in regard to
telephones, the technology is functioning
very well in Japan and in France from where
we are importing this  technology, yfe
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know whether in Japan or in France or in
Germany or any other western country this
particular  technology is  functioning
effectively in their particular climatic and
environmental conditions but in India we
have a different climatic and environmental
situation. Our soil condition is different.
There are different factors which have no
connection with the factors available in those
western countries. So the point is if we bring
this technology in toto our country and apply
it in toto, without recognising the special
distinction of our situation as I said about
climatic and environmental conditions and
soil condition and other factors—will it be
possible that the same technology should
function as effectively here as it is functioning
in those countries from where we import this
technology? My personal experience is you
have already installed digital technology in
India in various sectors but its functioning is
totally disappointing here. On the other hand,
the same digital technology, whether in Japan
or in France, is functioning exceedingly well.
Why i it so? .'T would like to know from the
hon. Minister whether his attention has been
drawn to this aspect. Why is the technology
which is functioning very well in those
countries from wh'ere we have imported it,
failing Disappointingly when we install it in
our own country? As I pointed out, the sam,
thing happened in the case of cross-bar
exchanges. Same thing is repeated in regard
to electronic and digital exchanges also. That
is why, I want to draw the attention of the
Government to th, fact that if we want to just
import the technology and implant it in our
country without taking into account the
special features or the different factors obtain-
ing in our country, I do not think this
technology is going to be very effective here
or it will function well in our country. In the
case of cross-bar technology, when you have
found that the technology which has been im-
ported into India has not been func-
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tioning well, I would like to know whether
any enquiry has been made into it. What has
led the department to import such technology
which is not functioning effectively in our
country? Why it is happening? Who is
responsible for it? Have you fixed any
responsibility for this? Have you ever
reviewed the performance? I do not think
anything has been done in this respect, "i will
be glad if the hon. Minister clarifies the
point.

Then, Sir, about the automation of these
exchanges, A number of staff will be rendered
surplus after the automation is introduced. On
the one hand, you are importing this techno-
logy without taking into consideration the
local factors. On the other what are you going
to do with the staff which will be rendered
surplus because of the automation of these
exchanges?

Next point is, these new exchanges, so far
as my knowledge goes, they can take care of
the defects and faults which may develop
inside the exchanges. But in regard to under-
ground cables, can this new technology, this
imported' technology, take care of them? So
far as my knowledge goes, it cannot do so.
The Minister may kindly clarify this.

Then, Sir, many telephone are remaining
dead for months together. I do not know
whether it is fifty per "cent or sixty per cent. A
large percentage of telephones in cur country
whether it is in the city of Calcutta, Bombay,
Delhi ,, Madras or anywhere else, need
replacement. The cable system and the ntir,
apparatus need replacement. I would like to
know what th, Government has done for
replacement of the outmoded cables and other
apparatus. We have been hearing that
something is going t, b, done about it. But
nothing has been done as yet. (Time bell rings)
I will be concluding in a few minutes.
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When th, telephone system is in shambles,
the Government has taken steps to bifurcate
the department. I do not know how far this
bifurcation will bring about an improvement
in th, functioning. Corporations are being
formed. The argument is being given that if
corporations take over the telephone system—
in Bombay and Delhi, it has already been
decided, it will help in effective functioning
of the telephone system. When under the
Government control itself, they have failed,
how can the functioning be improved merely
by forming corporations? The argument
advanced is that corporations can take enough
finance from banks and other institutions.
Cannot the Government take finance from
banks and other institutions? If necessary,
rules can be changed. But instead of keeping
it under the control of the Government,
corporations are being formed. I am afraid,
thig will only worsen the situation further, if
the corporations take over the entire telephone
system in our country one by one, I am afraid,
w, will be facing a disaster in the working of
our telephone system.

Sir, this has been discussed many times.
There have been, newspaper reports that the
Government is considering about it. On the
one hand, you are forming corporations. On
the other, the telephone system remains dead
The point is, when the telephone remains
dead for months together and there is no
possibility of getting it repaired or restoring
its functioning. Why will th, consumer pay
rent for the dead telephone? They are
supposed to pay for a working telephone and
not for th, telephone which remains d*** for
months together. ]» would like to know
whether the Government is prepared to
consider the suggestion that for the period the
telephone remains dead the consumer will be
exempted from paying its rent. Otherwise,
why should the consumer suffer for the fault
of th, department?

These are som, relevant points
which I would like the hon. Minister
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to clarify. And I personally appeal to the hon.
Minister that h, should not giv,, Just a formal
reply as is very often given on the floor of the
Parliament. That formal reply may satisfy
somebody's ego, what w, are discussing may
be talked out, but it will not satisfy the
consumers. The distress of the consumer will
not be mitigated if only thes, things are talked
out formally. I would like the hon. Minister
to take a sympathetic view of th, difficulties
that the consumers are facing in this country.
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SHRI VISHWA BANDHU GUPTA
(Delhi): Mr. Vice-Chairman, Sir, I am very
grateful to the Members of the Opposition for
tabling this Calling Attention on the
telephone because for a man next to his wife,
I think the telephone is the most important
thing and sometimes it takes precedence over
even his wife when you want to talk to your
girl friend. 1 do know that it is sometimes
expensive because as my hon. friends from
the other side have said, you do get wrong
numbers and you have to pay for them.

Sir, I would like to draw the attention of
my hon. colleagues from the other side to the
size and dimension of this problem. We have
heard about how telephones 20 ;lead when it
rains. But you have to see what the
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Difficulties are, whatis the kind of ser'ic.
that th, telephones in a country as large as ours
has to provide. You would agre. with me,
Sir, that even the metropolitan cities for which
the Calling-Attention has been tabied have
a very larg, number of telephones
because we have a larg, population. We are a
growing, dynamic society now and the
pressure on the telephones for business is
very high. On th, one  hand we desire a
very heavy monsoon for our crops and on the
other, we desir, that th, telephones
should be operating even it the drainage
system is not good and when the telephone
exchange * under five feet of water, as the hon.
Minister has pointed out. 1 am bringing
this to your notice only to point out to you
the framework in which the Telephones
Department has- t, work. We have
outmoded equipment—some 0'l it, which was
purchased long ago— ¢ind during this time
there has been a lot of change in the
tecnnology in the world. New
telephone exchanges—electronic
exchanges—have recently been installed in
Delhi and some other areas an«, I am
sure. Members would have noticed it them-
selves that they have been workin; very
very satisfactorily. In fact, now it is possible
for us to dial London from her, and London
to India and all the four metropolitan cities
along with man.',- other cities which can be
reached directy.

Now, Sir. my friend. Mr. Gopal-samy, has
mentioned about NAM and CHOGM. I agree
with him that the telephones worked
flawlessly at that time. Now, just because
they worked flawlessly at that time, h, seems
to be complaining why they do not work
(lawlessly now. I would like to point out. Sir,'
that these telephones were installed recently,
they were on the electronic exchange, they
were wired for a specific purpose and. I am
sure, it was done in a very short time and in a
very good manner so that they operated very
efficiently. Now, if the
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sam, thing i; t; be extended to the whole
country, then you would And that it is an
extremely expensive proposition, it is an
extremely time-consuming proposition ,nd it
is a very very large problem, Now if the
Opposition Members should desir, that all at
once it can. b, aone, 1 am sorry to say, Sir, it
may not be possible because, if the
Department of Communications has to do
that, they have to dig up a major portion of
those streets where the oldest are lying,
everything els, will com, to , stop and,
perhaps, in the 7th Five-Year Plan ther, will
be nothing else working except the
telephones. So, I would like to draw the
attention of my hon. friends on the other side
and say that they have to see this problem in
it? totality.

Now, there is a problem of wrong numbers.
As 1 have mentioned, wrong numbers are
obtained because we have cross-bar
exchanges and some of the cross-bar
exchanges cannot possibly operate with the
same efficiency as the electronic exchanges.
As the Minister has said, now the Department
has gone in for a five-pronged programme for
taking car, of these problems. Now, he has
mentioned about pressunzation. Pressurizing
the cables is a very important thing. Once the
cables ar, pressurized, they tend to operate
perfectly. No,, they will be having the jolly-
filled type so that there is 1%s leakage of
water. Let us remember that the main problem
is of water seepage and, we all know that the
electric current that passes through the cable
gives the message across, and if there is a
leakage, that make; it not very serviceable.
The other answer the Minister has provided is
PVC tubes. If cables are laid in PVC pipes
embedded in cement concrete ducts, I am
sure, it will work efficiently. Oi course, when
ther, is.a break-down in th, power supply in a
large city like Bombay, there is bound to be
difficulty.
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I am not trying to defend the Department
or to say that the communications system o,
th, telephone system is perfect. My
submission is that th, size and type of the
oroblem is so vast that Members must
remember that this will take a certain amount
of time to ™ solved. But specific steps are
being taken. Modern technology is being
imported. Efforts are being made to replace
the old cables by electronic exchanges. In
places like Kanpur, Delhi and som, other
areas the telephones are working perfectly.

THE VICE-CHAIRMAN SHRI R.
RAMAKRISHNAN); ~ What is  your
experience with your own- phone?

SHRI VISHWA BANDHU GUPTA: My
phone, I am happy to say, Sir, is working. I
was coming . to this problem. The numbers
have been changed. Apart from that, the
telephone is now working. The Bahadur Shah
Zafar Exchange which houses most of the
newspapers, was the most difficult *e to g°t-
But now after the introduction of the
electronic exchange, that has become very
easy.

You may remember that I had mentioned
about provision of telephones in cars, which
is a cordless system. I would urge upon the
Minister that h, may kindly take note of it rf
the cables are giving problems. Perhaps,
when we are going to the cordless system
from the NDMC, as he has said, to all our
cars, perhaps, it will not be affected by
monsoon.

Of course, I agree with my friends from the
Opposition that there is need for coordination
in the services when they dig up the roads. I
think this is the responsibility of the Com-
munications Department because phones are
affected. They must find out a system by
which coordination is done at that time and
indiscriminate digging is not done. (Time bell
rings) I will just take a minute to finish.
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On, of the Members mentioned about the
Telephone Advisory Committee. I think it i a
good system. The telephone advisory system
is to provide a bridg, between th, difficulties
of the public and to bring them to the notice
of the Communications Ministry and vice
versa. They are able to explain in detail and
get the correct data from their residents. i
think this is a system which should be
continued.

I would end by just saying one more
suggestion that I would like to make to the
Minister. Sir, you know that it is possible to
dial Delhi-London and vice versa. But it is
not possible to dial Delhi-New York,
although it is possible to dial New York-
Delhi. All over India where there is direct
system, it is possible to dial from New York.
I would recommend and suggest to the
Minister that this system oi' dialing from
Delhi to N°w York where th, United Nations
is located, should be there. We have a lot to
do with about 101 countries, with whom we
want to have better relations. Communication
systems by which we can dial direct, would
b, very helpful. Expeditious steps may be
taken.

One mor, suggestion, and I would have
ended. The service that we get On. 186, 182
or 187, wher, we are required to stay in
queue, is a good sys. tem. The telephone
operator comes and says, 'You are in the
queue. Please wait." But by the time you
wait, at the end of it you find that you ar, in
187 instead of 186. So, you have got to wait
for. another ten minutes. My
recommendation would be that the Minister
may kindly have the tape or the system,
changed so that by suitable intervals they say,
"You are in the queue in 187. Kindly ,ait." If
you are in the wrong queue, you can put
down the receiver and go in the next line.

I would again bring this to the notice of the
hon. Members. Letus
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look at the problems, and take out the
problems which can be solved and giv,
proper suggestions to the Communications
Department. 1 ;m sure, coming few year, will
take car, of most of the problems.
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SHRI RAM NIWAS MIRDHA : Mr. Vice-
Chairman, Sir, I am thankful to you
personally as well as other Members who
have participated in this Call Attention and
much more so to the persons who have
listened to the debate .Though the subject of
the Call Attention was or a very limited nat-
ure, mainly concerning the faults that arise
during the monsoon season in certain cities,
the discussion, as was to be expected, has
gone round covering various aspects of
telecommunication development, efficiency
of service, our expansion programme, import
of technology and other matters that are really
relevant and important. It is gratifying that the
importance of telecommunications in the
developmental process of the country is now
being realised. The interest shown by the
Members and otherwise outside also shows
that it is no longer regarded as something of
an urban elitist luxury which can be dispensed
with. But it is regarded as an integral part of
our development which directly helps in the
economic and social development of our
country. We wish this realisation had come
earlier and had been reflected in our various
plans that have gone before so that many
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problems that we are facing today
would not have been there before us.
One. of the difficulties of the present
situation is that there was a lack of
investment in the previous plan in the
telecommunication sector and now that
we have realised its importance, we
are faced with the sitution that there
is a backlog, a tremendous backlog,
which has to be made good, whether
it is by way of replacment of antiquat
ed equipment, installation of new-
lines, taking it to the rural, hilly and
tribal areas. This problem has now
arisen all of a sudden and one of the
reasons why the system cannot be im
proved dramatically in the short run
is this backlog in investment in this
sector. When we became independent
there were just about 80,000 telephone
lines and now it is about 29 lakh tele
phone lines, a  very  remarkable
achievement from any point of view.
But still the waiting list has been in
creasing over the plans. Just to give
some jdea, at the end of the Third
plan the waiting list was about 3.5
lakhs, at the end of the Fourth plan it
increased to 5.32 lakhs, at the end of
the Sixth Plan it was 8.38 lakhs, and
the waiting list has been increasing
and now it is a little more than that,
it is about 8.6 lakhs. The Sixth Plan
consisted of various items and in
terms of money it was Rs. 2,730 crores
and in the Seventh plan what we have
proposed to the Planning Commission
and the Working Group of the Plan-
nig Commission agreed to. is a little
less than Rs. 12,000 crores
which they regarded as the minimum
necessary fo, strengthening the system to take
us over the hump s, that in the next one or
two Plans we might b, able to provide a
satisfactory service. Th, indications are that
we Wwill not get anything like this figure,
anything like this allocation, because of
resource constraints. We are in touch with th,
Planning Commission. I am very grateful to
the Members for saying that more and more
resources should be made available to this
sector. I hope the Planning commission and
other authorities concerned in this would take
note of
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this and give us sufficient funds so that .
might be able to provide a service which is
reasonably good.

Provision ol' monetary allocations is one
thing and how we use it is another thing, A lot
has been said about import of technology.
You yourself have mentioned about ovtical
fibre, jellyfllled cables, etc. We ar, very much
conscious of the fact that we should adopt the
latest technology in this respect. And We
have adopted for our telephone exchanges the
latest digital technology and we propose to
continue this policy of using the latest
technological innovations lor the im-
provement of our telecom system. Even 'for
taking it to the remote rural and hilly and
tribal areas . are using and will further
expand our satellie communication. It is
because there are distant areas and we cannot
have cables arid underground or overground
and., therefore, satellite communication
system has been resorted to in this respect
and we will continue to do
SO.

j\lr. Sukomal Sen raised a very important
point. He asked as to why, when we
introduce this new technology, it does not
work here and why it works i,  foreign
countries.  Well, Sir, it is not correct that we
are not able lo absorb the technology and work
it properly. Our problems are of a very
basic nature. ~ The new electronic telephone
exchange and the new technology need air-
conditioning and a certain environment,
climatic environment, to function
optimally, fn foreign countries this
problem does not exist because most of the
time they ar, able to work with their
natural climatic  conditions. But here
we have to use air-conditioning
equipment in all our electronic and digital
exchanges.  Failure of electricity is very
well known to all the Members. This one
infrastrucliiral ~ difficulty is a very
important cause of most failures i, the
cities as well as well as in the districts.
Electricity goes off or hours and  hours
and if the air-conditioning goes off
alongwith thai, fee exchange is bound
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not only to be inefficient, but is also>
bound to get damaged.  So. this is adding to
our problems. While we ar, introducing new
technology, these types of concomitant

requirements have to be  met which
means  providing  climating  condition,
proper  environment.  temperature, lack of

humidity etc., so that these latest instruments
can work a optimal efficiency In  foreign
countries there is nothing like break-down
of electricity for hours and there is
nothing like  break-down  of  air-
conditioning. I would not go into the
varius causes. But. in short, these are
some of the difficulties that we come
across in this.  Another reason whv the
foreign technology does not function well is
the intensity of our traffic. In the United
Kingdom, there are only two calls pet-
telephone per day. in Japan, a telephone is
used for 16 minutes in 24 hours, and all these
technologies are geared to that type of
traffic where there is almost a saturation
limit and wher, penetratio, of telephones is
so widespread that the calls are less and less
and the efficiency is more and more.
Our efficiency would increase after a point
wher, we reach a certain level of expansion
and penetration 0* telephones because the
more the traffic, the greater the system gets
closed  with the result that wrong numbers
would come and there i; waiting in the
queue  and problems arise because  of
this. And, when the foreign experts com,
here, they say. "We have never come across
such traffic features and there is hardly
anything that we can advise on this."  So, it is
to the credit of our engineers and
technicians that they ar. facing this
problem in a very good way, expert way, and
are trying to find solutions which are an im-
provement on the system that we have
imported in many ways and the foreign
experts also recognise this.

I here is another thing for which you
should praise our engineers and technicians
and it is this that lh, new exchanges have to
be used in conjunction with all types of
exchanges, Strowger exchanges. crossbar
exchanges, electronic  exchanges and
electronic  digital exchanges. You
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have to use them in conjunction with all these
varieties of exchanges and also see how to
make them properly inter-phase between
various types of exchanges which is another
challenge to our technicians and I think they
have done very well in thi-And here also, no
one can teach us because we know much
m.or, about it and by our own experience and
expertise we hrve developed this system
which is fairly satisfactory and we are seeing
how the various exchanges can be put in
conjunction with one another and prop,,
results come out of this.

Well, Sir, apart from import of technology,
we want to manufacture most of the things
here.  Self-sufficiency has always been our
policy. The Indian Telephone Industries,
which  wa, established very soon after
Independence, is ihe first major public sector

undertaking, let us look at the foresight of
our leaders. Pt. Jawaharlal Nehru and
others. At that time they foresaw the

importance of self-reliance as well as the
importance  of telecommunications and
started a big factory at th, iTl i, Bangalore
which has new many units. It ha
expanded tremendously. The 1948
technologv. as was mentioned, i; now
being replaced. New telephones of the latest
electronic type are to be manufactured by the
IT] at Bangalore as well as at Naini. and not
only the ITI but a  number of other

corporations, private as well as State
corporations. Electronic Development
Corporations ~ have also been given the
licence to manufacture  telephone

instruments, and very scon we will have a
variety of highly sophisticated telephone
instruments, and we will make a good
improvement in that respects. The TTI
will manufacture 3 lakhs instruments in
Bangalore and five lakhs instruments per
year in Naini. .After this, the private sector
will also do this. While mentioning the
private sector. T  would like to say that
one important policy decision that we have
taken recently is to allow the private sector
in the tele-communications to manufacture
them. Up tilt now it was the State
monopoly. Nta yher sector except the public
sector, the  ITT. was manufacturing any'
tele-communication instruments etc. But
now what we
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call ihe subscribers' instruments, telephone
instruments, etc., ihe private sector has heart
.allowed to manufacture them. Licences have
been given to the private sctor not only, but
many of the joint sector and State Electronic
Development Corporations have come in; we
have involved the private sector also, because
unless we do so we will ,ot be able to
increase  our  production  of  tele-
communication equipment at the rate at
which w, wanted.

Now, Sir. a lot has been said about
failure of instruments in  th, telephone
system during the rainy season. I nave
given various reasons. Hukmdeo Nara-
yanjit mentioned about Bombay, if the
telephone exchanges were affected because
of unprecedented rains or because the site wag
not proper. Well, th, rains were not
unprecedented, but it was due to the clogging
of drains, etc.  The drainage system; in the
cities and in the country-side also in one of
the reasons for flooding of drainage, 11 also
makes the floods S0 dang®-10Us.  In
Bombay there have been  rains before but
that did not happen. The system go|
clogged, and it happens like this. In som,
exchanges the flooding was 2 ft, in others it
was as much as 5 ft. Tt happened in the
Connnught Place exchange in the late SO's.
There was serious flood and th,
Connaught Place exchange got flooded.
That does not mean that the planning
was wrong, but due to many factors the
drainage in the city is getting clogged,
with the result that some flash. raing
create this sort of situation. Well. we are
very much conscious of it  and we are
trying to do all that we can. In this respect |
have written letters recently to the Chief
Ministers to please coordinate the activities
of all utility  agencies which do road-
cutting. There are the electricity
people, water people, 'ewage people, etc.
We want them to coordinate so that when one
thing is done the other installations, cables,
etc. do not get damage, and I do hope, that
we will receive proper cooperation from the
State  Gov. ernments in this respect. The
main cause ctf this breakdown is that the
cables get damaged. = We are taking other
steps, as I mentioned earlier in my original
statement, and we will continue to do so.
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There are many other points raised*
Shri Gopalsamy. .he is not there, .asked: if
you could do it during CHOGM why can"t
you do now? W, had to divert a lot of
manpower. We had to reserve lot of lines,
international as well as national. W, could do
it only for a short period. We can still reach
th, same level of efficiency as in CHOGM or
Asia, Gardes or NAM meeting it we ar, given
the same conditions of work, latest equip-
ment, access to international lines, etc. The
same peopl, can do it again. But it would
require a lot of investment and change of
equipment. We cannot divert our resources as
we did at the time of CHOGM because it i*
Just not possible.

I his brings me to the development of
manpower development in our sector. While
we are having introduction o' new technology,
a big effort is being made for training these
people i, latest technology for which a big
programme is being introduced. Shri Sukomal
Sen asked whether auiomatisation will lead to
unemployment and what will happen to the
staff. Ther, is no question of retrenchment.
We are constantly in touch with the
Associations. This dialogue goes on and we
wiil see to it that all these things are
introduced with th, least possible disturbance
in any manner. Training can be technical.
Training can be  motivational and
administrative. People can be taught how to
behave and what their duties are and how to
be courteous. We will see that during this
training process we are able to provide a
proper service to our customers and
particularly to the Members of Parliament.

I will end by saying that we regard the
person whom we serve or the consumer as
very important because the quality of service
will depend upon the satisfaction we ar, ahle
to giv, to these people. It is pur constant
endeavour to see that the consumer gets a
good deal. There are a lot of complaints, such
as wrong billing, excess metre reading and
tampering of metres. We are very much
conscious of this and v/t are trying to see that
with the cooperation of staff how we can go
about doing so.
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I will just mention that in most of the major
exchanges the absenteeism is of the order of
30 per cent or 40 per cent. No system can
work well if that sort of absenteeism is there.
When you ring 197 or 199, nobody is there.
You get go on getting "you are in the queue".
We are in touch with the staff associations.
We are talking to them. We are also
formulating schemes for giving som, rewards
or incentive for regular attendance. We hope
that some of the methods we are trying to
adopt will help improve matters.

There was a very valid question. If the
telephone remains out of order for long, why
should the consumer be made to pay rent? T
agree with this. We have already started a
procedure in th, Telecommunication Board
and they are examining a proposal as to what
sort of rebate should be given in the rental to
the consumer if the telephones are out of
order for a long time. Even our records .how
that certain telephones have been out of order.
I think that some sort of rebate should be
given. We feel that something should be
done, 1 hop, that th, Telecommunication
Board will com, out with a scheme to give
some satisfaction to the consumer whose
telephone is out of order.

Telephone Advisory Committee's role was
mentioned. Member of Parliament, IMOmber,
of the Legislative Assembly, and some other
interests such as doctors, industry, trade,
services etc. are represented in it. We are
trying to see that there is a greater involvement
of the T A.C. in the functioning of
telecommunication. There are various ideas
befor, us. We want it to be a very helpful and
meaningful organisation so that it can act as a
link between th, consumers and our
Department and try to put across things in a
proper and systematic way. Apart from this,
we have started a procedure of having once or
twic, a year a meeting of the Members of
Parliament with our Telecom people at the
State capital so that they can sit with" them.
Those who are not the members of the TAC
can also come, ai'd we will ask for an agenda
and which area;, they are interested in, which
section
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is working and which section is tot working.
And we will see that some answer is given to
them right an the spot when the meeting takes
place. We are introducing this also go that a
gradual involvement ant! supervision by
Members of eParliament and public
represntatives will he there as to how we
function. We have nothing to hide." W, want
to tell everything about your difficulties,
about our problems and seek your co-
operation as to how we can improve them.
And we are trying to introduce a system of
consultation with public representatives at
various levels.

Sir, Vistowta Bandhiui, a» usual, ha, a
number of new ideas. Car radios is something
which h, hag been saying for long time. Well
Sir, we have a research project not only for
introducing mobile~car radios but also the
paging system which is also in great demand
by professionals and others. They are research
projects at the present time. But this mobile
car radio would be commercialised very soon,
in the new tall NDMC building, we have
asked for space at the top to have a transmitter
and other instruments. And when these things
are sorted out, we will very soon make it in a
commercial way available. And the same
thing we propose to do about the paging
system.

Well, Sir. as regards international direct
dialling, it is true that we do not have it at
present with the US and some other countries
though w, hav, with th, UK and some other
countries. So, our policy here also i« that we
want to have more and more of them, and we
are negotiating for more satellite circuits with
international organisations. And once that is
through, USA and other countries would also
be added to our international STD.

Sir, Vitendra Vermaji raised a lot of points
about the telephones not functioning in his
area and other things, particularly about the
rural areas. Sir, our policy is to take the
telecommunication to the rural areas. And
there is a demand for this. It is not generally
realised how
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much telephone is needed or goad eoa-
munications are needed in the rural areas.
Many regulated market,, have c*me. sub-
markets have come. Market-yards have
been developed. And there sue plates whese
the business activity concerned with agri
culture takes place. And we are having
a survey of these areas and we will try
to provide good service to them. For the
rural areas again one of the preblems is
about over-head wires. So, we are iatre-
ducing the radio, wbat we aall rue MARK
multi-access radio relay system
means, a certain area of 5# to 6# villages
would be connected by the wiraless sys
tem. We have already introduced tin
system in some villages on an »sperk»tu
tal measure. And we are seeing whether
it can be productionised in India also. And
if. this experiment succeeds though it is a
little costly, that would not be a hindrance
in taking the telecommunieatioa to the
rural areas. I have already Mention**!
about the distant hill and tribal araas, A"
satellite communication is being used in
the north-eastera region in a very big
way. And we are very much consoious
that telephone should not be just an urban
appendix but a rural area should also be
given the benefit of modern camrosaka-
tiow. v

in the end, 1 can assure you. Sir, through
you the whole House that it will always be
our endeavour to provide as efficient a
service as possible. And sivea your support
and if we get sufficientt resources in the
Seventh Plan we will a&d-eavour with your
co-operation to susseed in providing she

service which is to year satisfaction. ~ Thank
you, Sir.
THE VICE-CHAIRMAN (SHRI R.

RAMAKRISHNAN): That ceaclutfes the
business for the day. The Hans* stand
adjourned till 11 a.m. on Monday, the 29th
July. 1985.

The House then adjeiira*d at five
minutes past, six. of the clock, on
Monday, the 19th July. 1985.



